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Salanpur Thermal Power Plant ~ 
West Bengal 

219. SHRI ANANDA PATHAK: 

SHRI SAlFUDDIN CHOU-
DHURY: 

Wi} the Minister of ENERGY AND 
IRRIGA TION AND COAL be peased 
to state: 

(a) what is the progress of Salanpur 
'Thermal Power Plant in West Bengal; 
and 

'(b) the details thereot? 

THE MINISTER OF ENERGY 
(SHRt A. B. A. GHANi KHAN 
CHAUDHURY): (a) and (b). A pro-
posal to locate a large thermal power 
station at Salanpur in West Bengal 
was submitted to the Committee for 
selction of sites fOr large thermal 
power station set up by Government 
of India in 1973. The proposal is 
based on availability of coal from 
Raniganj coal fields. The Committee, 
however, recommended setting up a 
large thermal power station for Eas-
tern Regi';:>n at Faraka which is now 
under construction. 

Normal Life of and Deteriorating 
Condition of Power Plants 

220. SHRI SUSHIL BHATTACHAR-
YYA: Wi1~ the Minister of ENERGY 
AND IRRIGATlON AND COAL be 
pleased to state: 

(a) what is the normal life of a 
power plant in our country: 

(b) whether Government have 
investigated into the deteriorating 
conditions of all the power pJants; 

• (c) if so, the findings of the in-
vestigation; and 

( d) if not, the reasons thereof? 

THE MINISTER OF ENERGY AND 
COAL (SHRIA.B.A.GHANIKHAN 
CHAUDHURI): (a) Normal life of a 
Thermal POwer Plant i3 a')out ~5 
years whereas the life of Hydro Elec-
tric Pant is abou~ 35 years 

(b) to (d). Centra] Electricitv A ll-
thority monitors the perforn'!a~cc af 
POloVer Plants :;t)l over the country. 
Old plants whi~h have outlived thejr 
life are derated and at suitable times 
are retired when the cost of genera-
tion becomes prehibitively high. 

T. V. Bela)' Centre at AsaDsoi 

221. SHRI SUSHIL P.lIA'ITACHA-
RYY A: Will the Minister of INFOR-
MATION AND BROADCASTING be 
pleased to state: 

(a) when the construction work on 
T.V. relay centre at Asansol is eX'-
pected to be started; and 
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(b) if not, the reasons thereof? 

TH~ MINISTER OF INFORMA· 
TION AND BROADCASTING AND 
SUPPLY AND REHABILITATION 
(SHBJ VASANT SATHE): (a) and 
(b). The project to set up a T. V. 
Relay Centre at Asansol has already 
been approved and taken up for im-
plementation. The site for the Relay 
Centre has been acquired and the 
constrl1ctto.n of the building is ex-
pected to commence during the cur-
rent financial year. 

Objections to Women Sy:mbol allotted 
to Lok Dat 

222. SHRI N. E. HORO: Will the-
Minister of LAW JUSTICE AND 
COMPANY AFFAIRS be pleased to 
state: 

(a) whether it is a fact that women 
were seefl objecting the le-gned ins-
cribed on the women symbol allotted 
to the Lok Dal; 

(b) whether it is also a fact that 
women feel it an insult when the 
slogtm 'Aurat par mobar lagao was 
shouted in the villages; and 

(c) if so, the steps Government are 
considering so that the feelings of 
women are Dot hurt? 

~HE MINISTER OF LA\V, JUS-
TICE AND COMPANY AFFAIRS 
(SHRI P. smv SHANKAR): (a) and 
(b). As per information furnished 
by the Election Commission, the sym-
bol "Woman" as printed in ballot 
papers would not contain any legend 
inscribed on the picture of "woman" 
symbol. Therefore the question of 
woman objecting to th~ legend being 
inscribed on the "woman~' symbol 
does not arise. Howe't'er, the Com-
mission has received a few'represen-
tations from: 

(1) Shri Mangal Sain Wadhwa, 
Presldent, Arya Samaj, Ludhiana. 

(2, Shn R. S. B.ekha Rahalkar, 
~~ llistrict Congress (I). 

(3) Convenor, Cmatra Yuva San&.-
arsh Vahini, Alwar, and 

( 4) Smt. Roza Deshpande, Bombay-
objecting ta the allotment of that 
symbol. 

(c) The symbol "woman" has been 
continuing as a free symbol in the 
StatE's of Bihar, Maharashtra etc. 
ever ~ince June, 1977. Till 26th 
April, 1980 that is, the date on whica 
the symbol "woman" was reserved 
for a nationat party, no objection 
from any quarter was received by the 
Commission. Moreo.ver, the matter 
falls exclusively within the jurisdic-
tion of thE! Election Commission under 
the ElectiOn Symbol (Reservation and 
Allotment) Orcfer, T968. 

Terms of Reference of Pres, 
Commission 

223. PROF. MADHU DANDAVATE= 
Will 1he Minister of INFORMATION 
AND BROADCASTING be pleased i~ 
state: 

(a) whether Government propose to. 
make the terms of reference of the 
Press Commission more comprehen-
sive and replace the members of the-
Commission who have resigned; 

(b) if so, what are the modifications 
in the original terms of reference; and 

( c) what are the names of the mem-
bers of the Press Commission wh~ 
have resigned and thOSe of the mem-
bers newly appointed? 

THE MINISER OF INFORMATtON 
AND BROADCASTING AND SUP-
PLY AND REHABILITATION (SHRf 
VASANT SATHE): (a) Yes. Sir. 

(b) The reviserl terms of reference 
Of the Commission are in the procesS" 
Qf being finalised. 

(c) A statemll!nt containing the-
names of Cha~an and Members ot 
the Press CommiSsi~:)l!·. Who h.~e resi-
gned is attached~ S1\r1 .rustice- K. K .. 




